GOVERNMENT OF INDIA
MINISTRY OF AGRICULTURE AND FARMERS’ WELFARE
DEPARTMENT OF AGRICULTURE AND FARMERS’ WELFARE

LOK SABHA
UNSTARRED QUESTION NO. 801
TO BE ANSWERED ON 25™ July, 2023

RENAMING OF SCHEMES

801. SHRI NAKUL KAMAL NATH:

Will the Minister of AGRICULTURE AND FARMERS WELFARE Qﬂﬁ QHWI‘—I a3l
Tl be pleased to State?

(a) the names of the schemes of the Ministry which have been renamed by the

Government after 2014; and

(b) the details regarding allocation of budget to these schemes after 2014?

ANSWER

THE MINISTER OF AGRICULTURE AND FARMERS WELFARE
PN Td fbar Hearor T (SHRI NARENDRA SINGH TOMAR)

(a) There was no change in the name of any schemes implemented by the
Department of Agriculture and Farmers’ Welfare (DA&FW) post 2014. However,
Government of India while acknowledging vital contribution of our farmers to the nation,
constantly assesses the effectiveness and relevance of ongoing agriculture schemes
and rationalize them in order to align with the priorities and goals. Also, the
government continues to introduce new agriculture schemes in order to address

evolving challenges and requirements of the sector.

(b) Does not arise.
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